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Shifting of Office from Delb' 

2384. SHRI N. K. SHEWALKAR 
Will the Mini ter of W RKS AND 

HOUSING be pJea ed to state: 

(a) whether Government h3ve a plan 

to delay various (lffice from Delhi to 
some uitabJe place 0 as to avoid the 

ru h of population in Delhi and also for 

the purpo e of safety ; and 

(b) if so, what is the programme? 

THE D PUTY· MINISTER IN THE 
!dJ I TRY OF WORKS AND HOU . 
ING (SHRI MOHAMMED U MAN 
ARIF) : (a) and (b) Shifting of certam 

Union Government Offic s I cated in 

Delhi to places OulS de Delhi is under 

consideration of Government. 
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FunJ for EOt!ing JJlu!11ming Cultivation 

~ . SHRl MADHAVRAO SCINDIA: 

Will the Mini ter of AGRICULTURE be 

pleased to state : 

(a) whether Government have deci-
ded to rai e pec' I funds in the Seventh 

Plan to aid th N0rth a krn State in 
their efforts to end 

'Jhumming cultivation 

which posed seriou 

~ t problem; 

wh..lt is calle 

in t he region' 

~  and 

(1)) if so, the detail thereof; and 

(c) the extent of forests cleared dur .. 

ing e ch of the la t three years in connec-
tion with Jhumming cultivation and 

efforts ade at the Centra! and lale 
Governmeots' levels to prevent it 1 

THB 1 ~  0 AG lCULTURE 

(RAO ND A 'I I H): (a) and 
(b) Gov.mmen t propo ro keep in view 
th tequir ent of fun durin the 
~  ,?lb Five Yo r PI n to t the 

prob f hiftin cultivation in tbe 
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orth.Eastern State. The broad strater' 

propo ed i to wean away the shifting 
cultivator from (hi pra tke thr ugh 
b nenciary oriented prog;amm almln y 

at providing alternative occupation and 
e onomk: up1iftment. 

(c) A ludy malle by the Ta 'k Force 
on Shifting ultivalioH app limed by (he 
Ministry of Agncullule ~ ~  tnul 

there h  . ~  no practi e in thti t ~  

:lnd Union Territories of ~ ~  

4.:oile liog information concerning shiftmg 
uluvallOD, However, the ask 011,;0 

C llmated the average annual area unlier 
~ t t  cult, ation al .9 lakh hI,; t ~ ) 10 

H whol country I he SlateS and 
Union Tt!ailOrie of the North l:.astera 
Re ion a..:count for about 3 8 lakh ~

lares nnuaJJy. Tl1e elfun made by Lhe 
Central and 'tate GuvernUl""nl' to pre ~  

. hlfling culuvatlOG ~ ~  Ja, LU.; 

~ ~  d l' lem IJt. 

tate nt 

rep' 7uk..:n/ur Cuntrol of Shifti .~ ill i-

vadull Rt!SlIiJing In lh:/orr.\(.i1i, '11 

(i) A pil t Hiject for control of 
hifting cultivation was introduced 

in 1917-78 a  a Central Sector 
scheme generally overing aU 
tales ~ D  Union Territoie for 
Nonh .astern region, Andhra 

Pradc hand Ori a. Tue p lO-

ramm t how ver, was Lran ~  

to the tates affective from 1 t 
April, J 979 in accordance with the 

decision of National Development 
Coun i1. 

(jj) A Board on shifting cultivation at f 

national level under th chairman-

ship of Secretary (Agriculture & 
Cooperation) with member hip 

from all the States and Union 
Territori s concerned with shifting 
cultivation periodically reviews the 
programmes nd progre. t 

has last met in January. 1984. 

(iii) The G 1 rnment of ludla appoin-
ted a ~ k Forc on sbifting 
eUA tivation which ubmitted it 
report jn 0 t her, 19 - . Ba 'cd 
on the recomnjendati ns made by 

th Ta k Free and endor t:d by 
the Boar of hiftieg Cultivation 
Government of ]ndia proPQ!\e to 
formulate a uitable progrummo 
in the Seventh Five Y ar Plan. 

(b) S.ate Government and Umon rerrllories 

\i) \\ hile geo rally the development 
pi ogramme in the concerned 

States and Union Territorie pro-
vide in ome-generarillg empluy-
ment as an t t ~ to hi!, jng 
cultiv.tti n practic f, 10 ripura 

and Arunac lal ~  speCIal 

beneficiary-or iented plogrammes 

have been contemplatcJ both for 
settlement on p rmaJ4tmt CUltlV -
lion on plantatjon crop, and 
o .her avocau l s Jlke pisciculture, 
piggery tc. 

(ii) The N rth Eastern Council aI 0 
~tj  pi", and provided 
~ Oft the ab ve lin to assi t 

the tates and Union Territones 

of No'th Eastern region. 

(iii) Regul' tiODS have Iso been for-
mulated 10 the North astern 
Stale and Union Ternlorre for 

rrc"cnting ~ t  cuJtivati n 
resulting ,n d fore tatioo. 

Drin iog water Problem , 'm.ages 

2367. SHIH SUNIL MAITR Will 
the Minister of WORK AND HOUS .. 

ING be pleased to tate: 

(a) bow many villages were ascertained 
a "problem vilJage " f r th purpo e of 
drinking water at the b ginning of Sikth 
Plan viz. 1980; 

(b) how many of the, __ above villages 
have been, provided with at ~ t one 

source of drinking water ; 




